
 275.0  P.i.Ce

 11.55  brs.

 PUBLIC  ACCOUNTS  COMMITTEE

 [English]

 Fifty-Ninth  Report

 SHRI  छ.  AYYAPU  REDDY  (Kurnool)  :

 I  beg  to  present  the  Fifty-Ninth  Report

 (English  and  Hindi  versions)  of  the  Public

 Accounts  Committee  (Eighth  Lok  Sabha)  on

 Action  taken  on  the  175th  Report  (Seventh
 Lok  Sabha)  relating  to  Drought  Prone  Area

 Programme.

 11.56  brs.

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION

 [English]

 Eleventh  Report

 SHRI  MOOL  CHAND  DAGA  :  (Pali):
 I  beg  to  present  the  Eleventh  Report  (Hindi
 and  English  versions)  of  the  Committee  on

 Subordinate  Legislation.

 - -

 RAILWAY  CONVENTION  COMMITTEE

 (  English)

 Sixth  Report

 SHRI  SUBHASH  YADAV  (Khargone)  :

 I  beg  to  present  the  Sixth  R-port  (Hindi  and

 English  versions)  of  the  Railway  Convention

 Committee  on  ‘“‘Resource  Mobilisation

 Public  borrowing  for  augmenting  Railway
 Plan  Finance’’.

 11.57  hrs.

 PETITION  RE  :  INCREASE  IN  MARGIN

 OF  PROFIT  TO  AUTHORISED  RATION

 SHOPS  ON  LEVY  SUGAR

 (English)

 SHRI  ANOOPCHAND  SHAH  (Bombay
 North)  :  Sir  |  beg  to  present  petition  signed
 by  Shri  Chimanlal  Damji  Gala,  MHony.

 Secretarv,  Retail  Grain  Dealers  Federation,

 Bombay  and  others  regarding  increase  in

 DECEMBER  2,  1986  Matters  Under  Rule  377  276

 margin  of  profit  to  authorised  ration  shops
 on  levy  sugar.

 MR.  SPEAKER  :  Shri  Sangma.

 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  PARLIAMENTARY

 AFFAIRS  (SHRIMATI  SHIELA  DIKSHIT):

 Sir,  I  beg  to  lay  on  the  Table  of  the  House.

 Item  No.  16...

 (interruptions)

 AN  HON.  MEMBER  :  Mr.  Sangma  has

 come.

 CUnterruptions)

 11.58  brs,

 FACTORIES  (AMENDMENT)
 BILL*,  1986

 [English]

 THE  MINISTER  OF  STATE  OF  THE

 MINISTRY  OF  LABOUR  (SHRI  P.A.

 SANGMA)  :  I  am  sorry  Sir.  I  was  in  Rajya
 Sabha.  I  beg  to  move  for  leave  to  introduce

 a  Bill  further  to  amend  the  Factories  Act,
 1984.

 MR.  SPEAKER  :  The  question  is  :

 “That  leave  be  granted  to  introduce  a

 Bill  further  to  amend  the  Factories

 Act,  1948°°

 The  Motion  was  adopted.

 SHRI  ए.  A.  SANGMA :  ।  introduce

 the  Bill.

 12.00  brs.

 MATTERS  UNDER  RULE  377

 [English]

 (i)  Demand  for  microwave  link  at

 Berhampur  T.  V.  Relay  Centre

 in  West  Bengal

 DR.  PHULRENU  GUHA  (Contai)  :

 There  is  a  T.  V.  relay  centre  at  Berlsampur
 -

 *Published  in  Gazette  of  India  Extra-

 ordinary,  Part  JI,  section  2,  dated

 2/  12/1986,


